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Re. correspondence
exchanged

fications of the Ministry of Home
Affairs (Department of Personnej and
Administrative Reforms):—

(i) G.S.R. No. 349(E), dated the
Ist July, 1978, publishing the Indian
Police Service (Fixation of Cadre
Strength) Fourth Regulations, 1978.
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(ii) G.S.R. No. 350(E), dated the

1st July, 1978, publishing the Indian

Police Service (Pay) Seventh
Amendment Rules, 1978.
(iii) G.S.R. No. 372(E), dated

the 14th July, 1978, publishing the
Indian Police (Special Allowance)
- (Amendment) Rules, 1978.

(iv) G.S.R. No. 894, dated the
15th July, 1978, publishing the All
India Service (Leave) Third
Amendment Rules, 1978.

(iv) G.S.R. No. 918 dated the 22nd
July, 1978, publishing the Indian
Administrative Service (Appoint-
ment by Promotion) 3rd Amend-
ment Regulations, 1978.
~ (vi) G.S.R. No. 919, dated the
22nd July, 1978, publishing the
Indian Administrative Service (Ap-

pointment by Selection) Amend-
ment Regulations, 1978.
(vii) G.S.R. No. 920, dated the

22nd July, 1878, publishing the
Indian Administrative Service (Pro-
bation) Amendment Rules 1978.

[Placed in Library See No. LT-
2529/78 for (i) to (wvii).]
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REFERENCE TO ALLEGED SERIOUS

SITUATION IN MATTAN 1N
ANANTNAG DISTRICT, JAMMU
& KASHMIR ’

MR. CHAIRMAN: Special Mention
by Shri Syed Nizam-ud-Din.

SHRI SYED NIZAM-UD-DIN
{Jammu and Kashmir): Sir, I am
drawing the attention of this House
to a very serious situation created by
the recent happening in Mattan in
Anantnag  District in Jammu and
Kashmir. Ag you know, Sir, Mattan

“4s a very important place of pilgrim-
age which ig visted by thousands of

[RAJYA SABHA]

between P.M. and
former Home Minister
visitorg and pilgrims throughout the
year and in all seasons.
(Interruptions) ..~ p ~
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BETWEEN THE PRIME MINISTER
AND FORMER HOME MINISTER
ISTER

s FeIA [ (ST 93W)
Farafa wgRa, g7 maw fraga 0
AR T c T B i C A
AT & G 7 999t wfqr 7 AT AT
ﬁ'fsﬁ .. (Interruptions) . . .
ATq AT fAvrg & ag *W &7 999 TIT

grw §, AR AT L,
(Interruptions) ‘

MR. CHAIRMAN: The next busi-
nesg has started. The hon. Member
is speaking. Therefore, nothing spo-
ken by Mr. Kalp Nath Rai should be
recorded.

(Interruptions)
I have allowed Mr. Nizam-ud-Dim
-only to speak. I have not allowed

anything of what you say to be rve-

corded. Please resume your seat.

(Interruptions) One Member cannot
stop the proceedings of the House. If

ke feelg that he can shout loudly,

otherg can also shout more. loudlly

than he, (Interruptions) Please re- -
sume your seat. When I callied one

hon. Member and he started malking.
hiz Special Mention, you must respect
him. When you make your Special
Iiention, if others also create such &

trouble will you tolerate it? - I

(Interruptions)

SHRI N. G. RANGA (Andhra Pras
desh): Sir . )

MR. CHAIRMAN: Prof. Ranga, T
will definitely allow you to speak.
But the point iz let him first complete
his Special Mention. (Interruptions)
Sifence for minutes please,
ruptions). Please hear me. When
I have calleg the name of one hon.
Member and when he has started
speaking, it is not correct for others
to obstruct. If this is being done,

(Inter- ==&
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the work cannot go on. I am not go-
ing to allow anybody to speak un-
less he finishes it. (Interruptions).
I am requesting hon. Kamlapathiji
to resume his seat and other Mem-

bers to please remain quiet till  he
finishes.

—

REFERENCE TO ALLEGED SERIOUS
SiFUATION IN MATTAN ANANYK-
NAG DISTRICT JAMMU AND
KASHMIR—Conld.

SHRI SYED NIZAM-UD-DIN. Sir,
on 29th July, there was a police fir-
ing in Mattan which resulted in the
death of 3 persons and scores of peo-
ple were injured. The situation had
started becoming serious about a
fortnight before 29th July 1978. But
the Government of Jammu and Kash-
mir despite full information about the
happenings showed indifference. It
wag because of this callous attitude
and wilful negligence of the Gover-
ment that the situation kept on deter-
iorating everyday and finally resul-
ted in the unfortunate happenings of
29th July. Sir, in the initia] stages,
the @Government having remained
completely indifferent and allowing
the situation to deteriorate, finally
resorted to shooting without any
justification and reason. Ag far as
my information is concerned, the police
firing was totally unwarranted. The
police shot at women and children of
the town. The procession was not
at all violent till the firing took
place.

Sir, the indifference of the Sheikh
Government at the beginning was
there because the trouble was engi-
neered by their on workers. It was
only after there was a threat of can-
cellation of the procession of Chari
Mubarak that the Government be-
came panicky and resorted to much
more force than necessary.

A few days before the lang dispute,

there was a fish-catching net found
in the spring. This was to arouse
communal passion in the ares and

when it did not work, then the inter-
ested people started the land dispute.

[3 AUG, 19781
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Sir, the situation continues to be
highly tense and explosive till this
day. People are not gllowed to move

from one place to another place, )

Sir, this is not an isolated incident.
There are other disputes of recent
origin of the same nature. The lines
and the slogans on which the National
Conference fought the elections have
directly contributed to such a situ-
ation. The matter has become more
serious in view of the Amar Nath
Yatra. Sir, in view of the gituation
created there, the Central Government
ig duty-bound to take direct interest
and keep a strict vigilance over the
situation. The valley of Jammu and
Kashmir has throughout remained non-
communa] and the situation now pre-
vailing ig somewhat serious. ‘

Therefore, Sir, I bring this to the
notice of the Central Government be-
cause some inferested sectiong in the
Kashmir valley are creating a situ-
ation over which the Central Govern-
ment must keep a gtrict watch. It is
the duty of the Centra] Government
to keep a strict vigilance and also
directly talk to the Government of
Jammu and Kashmir and take what-
ever steps possible to restore nor-
malcy in the area because Amar Nath
Yatra is going to take place only
after a few days.

POINTS RAISED IN REGARD TO
CORRESPONDENCE EXCEANGED
BETWEEN THE PRIME MINISTER

AND THE FORMER HOME RIINIS-
TER—Contd.

faam & [ (o T iafa faawt ) :
HIEFAT, ST AAT Jard ISTAT AT TG
UF  WIAS g9 9T S ns
qET @ WX | gATR FE TEq0a QIR
gray faemayg & 1 ot o weama w5y
194 OF FF & @rgfa o § @t §
T 3a% o fe7 #wiT wag fyifa
FE AAE 1 TF ST IFE AT
23 <1 71 & S AE A FfEuy
21 o Sufasts A grR A et



